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(b) Review by Government on the working of the above Institute.

(2) Statement (in English and Hindi) giving reasons for the delay in

laying the papers mentioned at (1) above. [Placed in Library. See

No. L.T. 7095/15/12]

Report and Accounts (2010-11) of HDPEL, Kolkata and related papers

THE MINISTER OF SHIPPING (SHRI G. K. VASAN): Sir, I lay on the Table:—

1. (1) A copy each (in English and Hindi) of the following papers, under

sub-section (1) of Section 619A of the Companies Act, 1956:—

(a) Twenty-seventh Annual Report and Accounts of the Hooghly

Dock and Port Engineers Limited (HDPEL), Kolkata, for the

year 2010-11, together with the Auditor's Report on the

Accounts and the comments of the Comptroller and Auditor

General of India thereon.

(b) Review by Government on the working of the above Company.

(2) Statement (in English and Hindi) giving reasons for the delay in

laying the papers mentioned at (1) above. [Placed in Library. See

No. L.T. 7073/15/12]

Report and Accounts (2010-11) of National Biodiversity Authority ,

Chennai and related papers

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND

FORESTS (SHRIMATI JAYANTHI NATARAJAN): Sir, I lay on the Table, a copy

each (in English and Hindi) of the following papers:—

(a) Annual Report and Accounts of the National Biodiversity Authority,

Chennai, for the year 2010-11, together with the Auditor's Report on the

Accounts.

(b) Review by Government on the working of the above Authority.

(c) Statement giving reasons for the delay in laying the papers mentioned

at (a) above. [Placed in Library. See No. L.T. 7426/15/12]

Papers Laid on the Table


